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THE MINISTER OF COMMUNICATIONS (SHRI 
BEN1 PRASAD VARMA) : (a) The number of applicants 
in the waiting list as on 01.04.1996 for telephones 
in Allahabad District category wise is given below : 

OYT (G) N-OYT (G) N-OYT (S) 
- --  - - 

16 261 1 4 1 - 
(b)  Al l  the connect ions under each of the 

categories mentioned in (a) are likely to be given 
dur~ng 1996-97 

[Trans la hen] 

Sugarcane Growers 

66. SHRI SATYAIDEO SlNGH : Wi l l  the 
Minister of AGRICULTURE be pleased to state : 

f a !  whether the Government are aware of the 
d~ft lcult~es presently faced by the sugarcane growers 
iv 'ha  country, 

(b j  ~f so, the policy of the Union Government to 
asslst the sugarcane growers. 

( c )  whether sugarcane growers have to burn their 
crop t h ~ s  year since sugar m~i is  refused to lilt their 
product and if so, the loss caused to farmers and the 
country as a result thereof, and 

(d)  the assistance Government rendered to the 
sugarcane growers in the country? 

THE MINISTER OF AGRICULTURE (EXCLUDING 
THE DEPARTMENT OF ANIMAL HUSBANDRY AND 
DAIRYING) (SHRI CHATURANAN MISHRA) : (a) Yes, 
Sir 

fb) To asslst the sugarcane growers lor increasing 
the productivity, the Government is lmplementlng a 
Central ly 'Sponsored Scheme on Sustainable 
Development of Sugarcane Ba=ed Cropping System 
Areas (SUBACS) In 21 1mport8nt sugarcane growmg 
states on the pattern of 75.25 sharlng bass  between 
GO1 and ~mplementing States. The asslstance under 
the scheme IS glven for crltical inputs, such as,  
seeds farm implements, drip ~rrigatlon, product~on 
technology demonst ra t~on farmers' tralnlng and 
strengthenmg of blo-pest~cides and t~ssue culture 
unlts 

fc)  and (d)  f ~ ~ e r e  were inc~dence of burn~ng of 
Sugar,,tne crop by farmers In some parts of Madhya 
Pradesn. Maharashtra and U P States 

In oraer to render asslstance to the sugarcane 
growers In the matter of clearance 01 their cane price 
r!lres ay the sugar factorles the f 0 l l 0 ~ i n g  measures 
have beer taken, 

' 1 :  Increase in statutory Mmimum Price of 
sugarc!t e from Rs  39 10 to Rs 42 50 per 
qu~ntal, l~nked to a bas~c recovery of 8 5%. 

Grant of late crushing lncentlves to sugar 
factorles at 75% on production of sugar 
achleved between 15.4.1 996 and 31 S.96 
and 100% on production achieved by 
crushing cane between 1.6.96 and 30.9.96, 
as against the normal freesale quota of 
60%. 

Creation of 5 lakh tonnes of buffer stock of 
sugar for a period of 1 year w.0.f. 10.1.96. 

A quantity of 10 Lakh tonnes of freesale 
sugar has been notified tor export. 

The Reserve Bank of lndia (RBI) has 
issued revised guidelines to the banks to 
enable the sugar factories to draw more 
credit from the banks. 

The concerned Ministry in the Government is 
being requested to make some inbuilt systems for 
crushing al l  the sugarcans so that there is no 
repetition of burning of Sugarcane. 

Agricultural Policy 

67. DR. T. SUBBARAMI REDDY : Will the 
Minister of AGRICULTURE be pleased tc stata 

(a) whether the Government have accepted the 
draft Agricultural Policy which was laid on the Table 
of the House on May 14, 1993; and 

(b) if so, the time by which the final Agricultural 
Policy is likely to be announced? 

THE MINISTER OF AGRICULTURE (EXCLUDING 
THE DEPARTMENT OF ANIMAL HUSBANDRY AND 
DAIRYING) fSHRI CHATURANAN MISHRA) . (a) and 
(b). The dratt Agriculture Policy which was laid on 
the Table of the House on May 14, 1993 is under 
linalizatlon keeping In view the suggesttons made 
by the Members of Pa r l~amen t  and concerned 
MinistrieslDepartments 01 the Government of lndia 

[Translation] 

On-Going Power Projects 

68. SHRI AMAR PAL SlNGH 
SHRI PANKAJ CHOWDHARY 

Will the PRIME MINISTER be pleased to state 

(a) the total number of power projects b e ~ n g  
implemented in lndla w ~ t h  the lo re~gn asslstancc~, 

(b] the present posttion of each project, 

(c )  the amount of asslstance proposed to be 
prov~ded tor each project, 

(d)  the number of projects out of them lagging 
behim-, 

(e) the reasons therefor; and 

( t )  the loss likely to the suffered due to, delay 
therein? 



173 Wrlttrn Anawors ASADHA 18, 1018 (Saka) Written Answers 1 74 

THE MINISTER OF STATE IN THE MINISTRY OF 
POWER AND MINISTER OF STATE IN THE MINISTRY 
OF NON-CONVENTIONAL ENERGY SOURCES. (DR. 
S. VENUGOPALACHARI) :(a) to ( 1 ) .  Information is 
being collected and will be  laid on the Table of the 
House 

[Engl ish]  

69 S H R I H A R I N P A T H A K .  
SHRI RATILAL VARMA : 

Will the Minister of HOME AFFAIRS be  pleased 
to state . 

(a) the number of terrorrsts arrester, ~nterrogated 
and taken into custody in different parts of the courtry 
during the last three years till date; 

(b) the number of foreign nat~onals nut of them 
found ~nvolved in milltan1 actlvltles; 

(c) the selzures made from lheso terrorists, and 

(d )  the number of tore lgn mil i tants ki l led in  
encounters7 

THE MINISTER OF HOME AFFAIRS (SHRI  
INDRAJIT GUPTA) . ( a )  to (d) The ~n lo rma t~on  IS 

b e ~ n g  obtained from the State Governments/Union 
Territory Administrations and w ~ l l  be lald on the Teble 
of the House 

Agr icu l tura l  Programmer  

70 SHRI  T GOPAL KRISHNA : W i l l  the 
I M ~ n ~ s t e r  of AGRICULTURE be pleased to state 

(a) whether the Government are consrdering any 
plan to promote inter-governmental collaboration with 
the nelghbouring countries rn the agricultural sector 
in view of the sim~larilres In sod, cllmate, ecology 
and culture of the people of these countries, and 

(b) ~f so, the details thereof? 

THE MINISTER OF AGRICULTURE (EXCLUDING 
THE DEPARTMENT OF ANIMAL HUSBANDRY AND 
DAIRYING) (SHRI  CHATURANAN MISHRA) . (a)  
Government of lndia have already entered into formal 
~n te r -gove rnmen ta l  co l laborat ion,  In the f ield of 
agriculture and allled, sectores with the Governments 
01 Bangladesh,  Nepa l ,  China and Pakrslan The 
p o s s i b ~ l i t i e s  of e n t e r ~ n g  in'to an  ~ n s t i t u t ~ o n a l  
framework of cooperatlon with Myanmar are being 
explored. In addition, there are a number of agreed 
a ~ l i ~ l t l e s  be ing  car r ied  out in the South Asian 
Associat ion for  Reg lona l  Cooperal lon (SAARC)  
COUnlrleS, whereln the member counlrle5 partlclpate 
in varlous technical seminars, workshops, tralning 
programmes, etc. 

(b) The dotal la are golng in the enclosed in 
Statenrent. 

STATEMENT 

An Agreement betweell lndia and Bangladesh 
was s igned on  1 5  ~ u n e ,  1983 t o  p romote  and  
accelerated the progress of research and training in 
sc ient i f ic  cu l t i va t ion  of va r ious  c rops  t h rough  
Agricultural Research Institutes 

(2) NEPAL 

A Memorandum of Understanding between lndla 
and Nepal was signed on 6th December, 1991 for 
promoting development of cooperatlon In agricultural 
science and technology, agricultural production and 
agro-p rocess ing  th rough j o ~ n t  a c t ~ v i t i e s  a n d  
exchanges 

(3) CHINA 

A Memorandum of Understanaing between lndia 
and  China was  s igned  on  11 th  Aprr l .  1992  l o  
p romote  s c ~ e n t ~ f i c ,  t echn i ca l  a n d  econom lc  
cooperation In the f ~ e l d  of agriculture. 

(4) PAKISTAN 

An Agreement between l n 6 a  and Paklstan was 
s i gned  on  4th July ,  1985  for d e v e l o p ~ n g  a n d  
strengthenmg cooperallon In the field of agr~culturai 
research  and deve lopment  be tween  the  two  
countries. 

Whiter Paper 

71. SHRI BANWARI LAL PUROHIT W ~ l l  the 
Minlster of HOME AFFAIRS be pleased to state 

(a) whether the Government propose to probe 
the various scams held durtng the last 5 years and 
to brlng out a White Paper; and 

(b) if so, the details thereof7 

THE MINISTER OF HOME AFFAIRS (SHRI  
INDRAJIT GUPTA) : (a) and (b). Information IS being 
collecled and will be laid on the Table of the House 

Demand and  Supply of Elect r ic i ty  

72 PROF. PREM SlNGH CHANDUMAJRA 
DR. MAHADEEPAK SlNGH SHAKYA 
SHRl BHUPINDER SlNGH HOODA 
SHRI D.P. YADAV : 

Will the PRIME MlNlSTER be  ploasod to stale 

( 4 )  whether nine percent annual Increase has 
been reglstered in demand of electrlcRy durlng tPe 
prevlous years; 

(b) II not, the factual posi t~on In thls regard 


